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order release of sugar from the Buffer-Stock

to augment domestic availability of sugar or

for Export, as required.
Excavation Work in M.P.

392. SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of HUMAN
DEVELOPMENT be pleased to state:

(a) whether the Archaeological Survey
of India has carried out excavation work in
Vijay Mandir (VijaMandal) at Vidisha City in
Madhya Pradesh during the last one year;
and

(b) if so, the details of archaeological
material found there?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). Archaeological Survey
of India has not carried out any excavation
work in Vijamandal, a Centrally protected
monument during the period under refer-
ence. However, in the course of conserva-
tion sculptural fragments and some pieces
of stone have been found.

[English)
Availability of Foodgrains

* 393. SHRI SOBHANADREESWARA
RAO VADDE: Willthe Minister of AGRICUL-
TURE be pleased to state:

(a) the per capita availability of
foodgrains in the country as per the Iatest
estimates;

(b) the minimum quantity of foodgrains
that are required as per the nutrition stan-
dards; and

(c) the steps proposed to be taken to
increase the per capita availability of
foodgrains?

MARCH 23, 1993

Written Answers 48

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) The net per -
capita availability of foodgrains has been
provisionally estimated at 476.4 gms. per
day for the year 1992.

(b) The recommended dietary allow-
ance for Indians per consumption unit (c.u.)
per day is 460 gms. of cereals, 40 gms. of
pulses and 20 gms. of dietary fat/oil.

(c) To supplement the efforts of the
State Governments for increasing crop pro-
duction the Government is implementing
Special Foodgrains Production Programme-
Wheat (SFPP-Wheat); Special Foodgrains
Production Programme-Maize & Millets
(SFPP-Maize & Millets); Integrated Pro-
gramme for Rice Development (IPRD);
National Pulses Deveélopment Project '
(NPDP); Special Foodgrains Production
Programme-Pulses (SFPP-Pulses), etc.

New Agricultural Policy

* 394. SHRI J. CHOKKA RAO:
SHRI RAMDEW RAM:

Will the Minister of AGRICULTURE be

~ pleased to state:

(a) the outcome of the discu:ssion held
recently with State Govermments on Draft

Agricultural Policy;

(b) whetherthe Government propose to
finalise and announce the new Agricultural
Policy in view of these discussions; and

(c) if so, the broad details thereof?

THE MINISTER OF AGRICULTURE .
(SHRI BALRAM.JAKHAR): (a) to (c). The
State Governments have broadly endorsed
the objectives and thrust areas of the draft
Agriculture Policy Resolution (APR) in the
Conference of Chief Ministers held on 5th
March, 1993.
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The draft Agriculture Policy Resolution
seeks to dovetail the agricultural develop-
mentand research programmes to meetthe
challenges in Indian agriculture and ad-
dresses itself to the problems of under-
employment, unemployment and malnutri-
tion by generating activities through diversi-
fication of agriculture and promotion of agro-
based industry. It aims at augmenting facili-
ties for processing, marketing and storage,
developing rainfed and irrigated horticutture;
augmenting bio-mass production and in-
creased utilisation of irrigation potential and

' promoting water.conservation. It also aims
at reviving and strengthening the coopera-
tives and increasing involvement of non-
govemmental organisations in agricultural
development.

It emphasises that the decelerating

trends in capitalformationin agricutture would

be arrested and resource allocation regime
inthe agriculture sector will be reviewed with
aviewto rechannelisingavailable resources
from current support measures towards

“capitalformation and infrastructure building.
An economic climate will be created for
increasing farmers’ own investments and
efforts through a favourable price and trade
regime.

Ithas alsobeen stipulated thatthe Govt.
will endeavour to create a positive trade and
investment climate for agriculture at per with
industry. The objective of Government pol-
icy will be to develop effective systems and
bestow similar benefits on agriculture as
exist in industry. However, care would be
taken to ensure that agriculturists are not
subjectedto the regulatory and tax collection
machinery of Govemment.
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Incentives to Betel Leaf Growers

* 395. SHRI SATYAGOPAL MISRA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government propose to
provide incentives to betel leaf growers during
1993-94;

(b) if so, the details thereof; and

(c) the steps proposed to be taken by .
the Government for increasing the produc-
tion of betel leaf in view of its export value?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) Yes, Sir.

(b) Thefollowing assistance is proposed
during 1993-94 by Government of India:-

i) Under Central Sector scheme
on development of beetelvine
an assistance of Rs. 37 lakh
has been proyided;

ii) Under All india Coordinated
Research Projecton Betelvine,
an amount of Rs. 30.74 lakh
has been provided.

(c) The Government have proposed an
investment of Rs. 324.99 lakh during 8th
Five Year Plan period for research and
development. The components of assistance
to the farmers cover construction of Bareja
(Conservatory), transfer of technology
through demonstrations, irrigations facilities
and control of insect, pests and diseases.
The details are as under:-

i) Central Sector Scheme on development

of betelvine covering 20 states

i) All India Coordinated Research

Project on betelvine at 10 centres.

- Rs. 200.00 lakh

-Rs. 124.99 lakh .

Total

-Rs. 324.99 lakh






